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Calling attention to a matter

STATEMENT OF surI Tt] BHAN MALHOTRA
MANAGING DIRECTOR, URANIUM (CORPORA-
TION

-206. SHRI KALYAN ROY
SHRI M. V. BHADRAM

Will the PRIME MINISTER be pleased
tostate

(a) whether Shri Tej Bhan Malhotra,
Mamaging Director of the Uranium Cor-
poration of India while addressing a
recent meeting of the members of the
Indian Institute of Mineral Engineering
at Kharagpur had stated that Govern-
ment should reserve only large mineral

deposits for their working and they were |

going to start work during the next five
or six years only such deposits and the
rest of the deposits should be thrown
open to private enterprise;

(b) whether in the same speech he
-observed that monopoly was bad for the
economy for a country whether it was
in the private sector or in the public
sector;

(c) whether these observations repre-
sent Government’s views; and

(d) if not, the action taken by Govern-,
ment in this regard? .

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI) : (a) and
(b) Yes, Sir.

(c) These suggestions were made by
Shri Malhotra in a purely personal capa-
city in an address to a professional body
of engineers. They carnot be construed
as representing in any manner the views
of Government in the matter.

* (d) Does not arise.

12 NooN

CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

IMPLICATIONS OF THE LAUNCHING BY CHINA

OF HER FIRST EARTH SATELLITE IN THE

.CONTEXT OF INDIA’S SECURITY ARRANGE-
MENTS

SHRI CHITTA BASLJ (West Bengal):
Sir, with your permission I beg to
call the attention of the Minister of Defence
to the implications of the launching by
China of her first earth satellite in the

A

[RAJYA SABHA)
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THE MINISTER OF DEFENCE,
STEEL AND HEAVY ENGINEERING
(SARDAR SWARAN SINGH) : Mr.
Chairman, Sir, the House has already
been informed that the Chinese had
attained medium range capability in
missiles. The successful launch into orbit
of an earth satellite of 173 kilograms
by China is an indication of her having
developed a rocket engine of sufficient
power to put an inter-continental bal-
listic missile of range in excess of 5000
miles. A full assessment of this develop-
ment will have to await morc details
about the satellite, but it is clear that
China is now well on the way to possess
an ICBM capability. The area in which
they have not yet proved their capability
is with regard to the problems of re-
entry and terminal guidance.

With further improvements, the satel-
lite should be capable of being used for
the purpose of gathering information
regarding road systems, launching sites
of missiles etc.

Government of India have already '
a space programme and have been working
on it for some years. According to the
present time schedule we should be able
to put into low level orbit scientific or
applications satellite within 4 or 5 years.
Once the basic systems have been deve-
loped it should be possible to go 1o the
second stage of development of the larger
booster. This whole programme is being
worked over a 10-year time frame. This
will now have to be reviewed. We will
1e-examine the programme to consider
the extent to which it can be speeded
up.

SHRI CHITTA BASU : May I know

" from the honourable Minister whether

itis not a fact that the capabilities achieved
by China are the result of a collusion
between China and America and the
generous flow of technical knowhow in this
subject from America and West Germ-
any? The generous supply or flow of

| technical knowhow to China by the USA

has been motivated by a desire on the
part of the US Governmen® to give effect
to the Dullesian theory of making Asians
fight Asians. In view of this, may I know
from the honourable Minister whether
the Government of India considers it
desirable to have a fresh lock into its nu-
clear policy keeping in mind the prime
necessity of building up the defence system
of our country completely on the basis

context of India’s security arrangements, , of selfreliance, without depending on
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any foreign countr -? This is all the more
necessary in view of the fact that one of
the objects of the US Government is also
to build up prestare in this country so
as to force this Go retnment to seek shelter
under the nuclear umbrella of the USA
and also to browbeat and blackmail us.
Therefore, in ord(r "o prevent any black-
mailing either by China or by the USA,
I would like to kn >w whether the Govern-
ment considers i’ desirable to lay more
emphasis on bui ding up a self-reliant
defence system ir our country. In view
of this, may I ki ow what concrete steps
the Government s proposing to take in
this particular n at er of building up 2
self-reliant defens e system having regard
to the fact that t .ere is an increasing col-
lusion between tt = 1UJSA, China and West
Germany ?

SARDAR SV'ARAN SINGH : Sir,
with regard to 11e operative part of the
question of th  honourable Member,
I agree that we hculd be self-reliant and
that has been «ur main stress, that we
should be able o manufacture our own
equipment in or le1 to strengthen our de-
fences, I woul. mnot like to agree with
him when he um ¢cssarily brings in  what
he describes a :o'lusion between China
and West Gern.any and China and the
USA. My own pproach. to this problem
is that it is a de' elopment which has taken
place, and this has created problems for
us. What was t'.e source from which they
got this technic: . koowhow is not material
for me because what they got at the re-
ceiving end is more important and on
my part I hav rno hesitation in getting
the knowhow, the scientific and techno-
logical material or information from what-
ever source it r-ay be available to streng-
then us. I wec da like to be self-reliant,
that is, the ove all control has to be with
us. And any attempt to drag in other
countries and t . s1y that they are helping
China so that we should be pressurised
to go under heir nuclear umbrella is
much too far- stched . . .

SHRI CHIITA BASU : No, I have
not said tha
SARDAR SWARAN SINGH : This

is precisely wl at he has said.

SHRI AKIAR ALI KHAN (Andhra
Pradesh) tie meant it

SHRI CITTA BASU : No.

MR. CHAIRMAN : All right if you
have not saic it. Please sit down.

%
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SARDAR SWARAN SINGH : He
said that it is the inteation of the US Go-
vernment to build up pressure in this:
country so as to force this Government to
seek shelter under their nuclear umbrella.

SHRI CHITTA BASU No, Sir
he cannot mislead the House like this . . ’

MR. CHAIRMAN : Al right. That

is your view and let the Minister give
his view.

SHRI CHITTA BASU : But he can
not put things in my mouth.

SARDAR SWARAN SINGH : All
right, I will not put, but the House has
heard what he has said and I would leave
it to the House to judge as to whether
the interpretation that I was giving of
what he had said was correct or not

SHRI CHITTA BASU Sir, . ., .
MR. CHAIRMAN : Ple i
Mr. Chitta Basu. ase sit down

SARDAR SWARAN SINGH -
I will leave it at that. The point is th t
we should resist the temptation of éivix?
it §‘prcser_1tation which suits oyr owrg1
political th.mking on any particular issye
Let us disengage this very important‘
agd nlgniﬁcant scientific deve]Opment and
view it on its merits and its implications
I have tried to explain that. It is a
significant development. This casts :
heavy responsibility on us to have .
second look at our a

space programme
and to see whether we could fot aIlI;O
shorten the period which we had alread
set for ourselves to achieve our Objectivesy

MR. CHAIRMAN : Mr. Goray.
SHRI A. P. CHATTERJEE (West

Bengal) : Sir, how do yo I
bers? Do vyou call Vo2l the Mem.-

or how? them  party-wise

SHRI KRISHAN KANT (Haryana) :

The Members who have gij .
names must be called first. given their

. MR. CHAIRMAN : What I am doing
is that T have noted against each name
the party to which the gentleman or the
lady belongs. Now I will take one by
one from each party first, and after
that I shall'sec how much time we have
taken on this and then it will be decided
whether I should call all of them.
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= wmew gate awra (fagiv) : <@
G T @ W AN N a1 e
Y Agt  wife adewer g, gaTEe Al
/N, we atfeg g, A § o gamy A
AT AAM A SGH FATT AR &
) )

[Mr. Depury CHAIRMAN in the Chair]

SHRI KRISHAN KANT : Beside’
the parties, Members are also interested
Ain putting questions.

SHRI DEV DATT PURI (Haryana) :
Mr. Deputy Chairman, I would like
to be clear as to the order you are going
to follow because the matter is an important
one. It concerns the safety and security
of the country. Every Member who
has given his name must be called.

MR. DEPUTY CHAIRMAN : This
is a calling-attention discussion and at
the most one hour can be allotted for
this discussion. Therefore, if you give
a chance to everybody, then, it will not
be possible to complete this discussion
within one hour. So, on such important
matters at least let the views of each party
be expressed in this House. Let there
be representation given to every political
group so that they can express their
views, and after exhausting the list of
party representatives if there is some
time left, then, we can call other Mem-
bers who have given their names.

5| WAEEd AR "ARa : A qrdf
% fogim 1 aF a8t WA &\ Fifay
HTFA § AFEHIN AGA B AT G &
Y geeg | fHat ST FT QML FTEAY
£ S % wEw EFT | AEr ader
g &Y 7 3 FT o941 T T A HY

gar Fer |

SHRI BHUPESH GUPTA (West
Bengal) : Once for all the matter should
be settled. Yesterday you described it
and the same thing we are repeating.
According to the decision that you took
yesterday we have been following.

MR. DEPUTY CHAIRMAN The
same argument ‘i advanced to-day.
' SHRI BHUPESH GUPTA : Those

who get up in spite of your direction
h ould not be called.

SHRI N. G. GORAY (Maharashtra),
* Mr. Deputy Chairman, before I put

[RAJYA SABHA]
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my questions I would like to recall that
this question has been agitating our
minds for years. If I had a longer time
at my disposal I would have shown to
you how this Government has been fooling
itself and fooling the people of India
about the nuclear capabiliues of China.
I recall here—because I happened to be
in the Parliament during 1957-62—that
at that time we were told by no less a
person than the Prime Minister of India
himself that so far as nuclear science
and development is concerned, India had
an edge over China. Now the position is
that China has gone far ahead and all
at once we are feeling agitated and exer-
cised over the new capability of China.
Therefore I would really request you to
permit this House a fulldress debate over
this. The issues are very much involved
and they are very sericus and they really
concern the sovereignty of our country
but the time being very short, 1 would
like to pinpoint my questions. Here
are the questions

(a) Isitnota fact that the Government
were either ignorant of o1 complacent
about the progress of China in the
field of nuclear weaponary and rock-
etry—an attitude which has resulted
in pushing India back into a second
position uis-a-vis China,

(b) Will the Government, in parti-
cular the Prime Minister, stop talking
of India’s resolve not to develop nuclear
weapons, when it is common know-
ledge that there can be no dependable
assurance from any uuclear power
to protect India from nuclear attack?

- (c) Will the Government commit
itself to a time-bond programme for
nuclear and rocketry development?

(d) Will the Government instead of
the partly sum of Rs. 18 crores for Re-
search and Development in Defence
make available substantially increased
allocations?

(e) Will the Government while de-
ciding its future defence policy take
into consideration the effect of Chinese
experiment upon the mbrale of our
Defence Forces as well as on the people
at large?

SARDAR SWARAN SINGH : I
would like to say that we were neither
ignorant nor complacent about the nu-
clear and rocketry programme of China.
Even knowing that, we had taken a deli
berate decision of developing our nuclear
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“technology and nuc car science for peace-
Tyl purposes. Tha wvias a decision that
was taken and thit has been discussed
here on many oc1sions.

= T qW@lE A7 ZH AR
TS F7 a9g & NATF 1962 A gFHT
AT |

SARDAR SWARAN SINGH : This
is also the progra mme which has been
announced in the House, discussed in
the House and th: .act that a satellite
has gone into orbit s no ground for alter-
ing our nuclear pr gramme. We should
always distinguish between the space
programme and th- nuclear programme.
So far as the spa ¢ programme is con-
cerned ...

SHRI N. G. GCRY : Do you suggest
that this space prc yriunme of China has
no nuclear impl ation?

SARDAR SWA!'AN SINGH : I have
said in my stater went that this shows
that they have got a sufficiently powerful
rocket which ulum .tcly might give them
the capacity to go tn"o ICBM range but
nuclear is the war head and this is the
carrier system. The two are entirely
different. Let us not be lost in this
sort of running arg ment. We havetobe
quite clgar in our mi 1ds in order to weigh
thessituation correct y bout the distinct na-
ture of the two pr.grommes. Space pro-
gramme and puttiig in of satellite can
be essentially a pe .ceful programme and
therefore  whatevir decision we take
one way or the other about nuclear pro-
gramme, so far a. going ahead in the
space is concerned. that is a ‘must’ for
us. That is why I said thatitis our inten-
tion to have a second logk at our space
programme and :atellite programme.

DR. BHAI MNAHAVIR (Delhi) :
May I know...

SARDAR SWA &N SINGH : Ido
not give way.. Th s is unfair.
DR. BHAI MAHAVIR : What

has space programiie to do with Defence
if you are separa ing them?

*

SARDAR SWA] AN SINGH = I
am apswering it or. behalf of the Govern-
ment, not only for Defence. It is therc-
fore necessary for u. to keep this distinc-
tion in our mind. We should go ahead
more tepidly with respect to the space
programme. We have taken a decision
about the nuclear programme and that
decision stands an | we have argued it

¥
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‘protection against nuclear weapons.
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on several occasions and I can repeat
again if you like but it is not necessary
because on the floor of this House this
was discussed and I gave the reasons
for this also as to why we have taken this
decision and why we should stick to this
decision. My reply to (b) is, we are fully
aware of the fact that no one can give us
In
fact no country can protect itself from
nuclear invasion. Let us be quite clear
on that. Itistrue that there is the doctrine
of the deterrent and the question as to
who will start and what will happen next.
That is a fascinating subject about which
there is a lot of literature as to how many
minutes will be left between the first strike
and the second and the full-blast and
scientists agrec that there will not be nmore
than half an hour anvailable for the nu-
clear start becoming a full-blast. So this
doctrine of deterrent has its implications.
We are under no delusion that anybody
will protect us but we do know that the
conflicting world forces today are such
that any country which starts a nuclear
trigger will have to take into considera-
tion all the interactions and any country
initiating a nuclear attack will find that
other forces will come into play .
(Interruptions) You may not agree. I am
stating the Government position.

s swrerEl NaTE atza: @y Iw &r
fardmiTr &Y AFT AT a1T FX |

-

s a0 Ao fax (SATNEW): Far amq
T FE ATFAT BT GHEAT FA ?

SARDAR SWARAN SINGH : About
(c), I would say thart our original prograrm.-
me of developing our nuclear technology
and know how for peaceful purposess tands.
Regarding (d), il was mentioned that
for R. & D. Rs. 18 crores are provided.
In fact it is not so much the money part
of it for conventional weaponry and de-
velopment of science to meet our require-
ments and to be consistent in our decision,
the provision of Rs. 18 crores which has
been mentioned by the Member is rcason-
able. If the Scientific Organisation can
absorb more. 1 do not anticipate any
shortfall of provision. More can be pro-
vided but this should not be confused
with our either atomic energy programme
or with our space programme which
are handled by the Atomic Energy
Department and this Rs. 18 crores has
little relation to either the nuclear pro-
gramme or the space programme. Part(e)
was what is going to be the effect of this
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[Sardar Swaran Singh]
development? This is an important scien-
tific development and we have taken
this decision already to be in the space
programme and it is our intention o
have a second look at it and to see if this
could not be telescoped and if it cquld
aot be achieved overa shorter period,

SHRI N. G. GOREY :1 talked
about morale.
SARDAR SWARAN SINGH : Morale

[RAJYA SABHA]

is what all of us create. If you create bad
morale, it will be bad. It s more
political rather than a question of physi-
cal capability.

st fagaw aut (g W) s,
gy g fra e @ fag < HE
1 7Y ¥ agy qfgg § 1 A ST el
FLO AEM . .. :

quate A fag « § Tl it T A
g, afe Fa1 T\

s\ fresta aut : AnoTfEw qE S AT
Tr@d I ar ¥ ¥ qw N aEd
g & 1w @il F ar ¥ av
ersfger #T 7 4 | o aarz 6E

17 €1 T 7 & | 97 798 w9 § 65 sraar
G A A & A1 ©F A q<h &
Gt araen o war faear g ar
Cafirs ST & e fRerdr §, 39 QIS
# ey gy & ar ogF hRE W
ot w15 ma g, faed  Fmor o
fpdr ofr gw @ Wi § enufas
| o Ay AR 2 7 o A W A
a7 ferr s 5 28 SET A RIS 9T
amF wide ¥ a9 g, at 349 T 3T
F fr enuwr 9T @Rl ¥ ST AW A
g7 arR F™ ¥ F(enE g, F §m
wz @ wdd, gmfae o w e &
arrorfers wrewr gy & Xy 0 dwdy A |
ST 3Z A1 aTd A, AT FT g adr g |
o STTT: 18 SATTEF TEF FATY AT FIR-
AT EY T R T 9 F AR T OFHT Y }
A T TN AT TG AAA AES
ganx fr oY fag arge, Y gUA ST Her |
g Iam s ¥ ey g g Fe-

of urgent public importance 96

| ez miga 7§ wrw § ewey & @

TT @g omar | 1958 H i A Feafy
MO FFT G A, q7 ®F F AR FA-
fags NT BT FTAMAT S | 1958
F a7 1239 § WA F faar G ga
3w A qYAT F uF g a7 Gar,
qEeree aor faar | oo wmx FeEg
far & f gv deraz 2w & wtraT g £
g ag drage axow ¥ fag & 1 gT g
Fdt &1 STt g97 &, 747 37 aWT F 7 07
T& ¥ AW 7 gi q¥ F T A9
¥ TG AT ¥ qIST F1 ez o
FT 3 FY JAGT FT JACT 6GF AT =W
Faar 3 sof Y 1 ot A7 e gwra
& ore FY AR L, 9 A9 1T [ F (g
FAT AT AN § | A, IF AT H [
aIT Y g TR & 0 g FRir oor-
Fo el 7 srdren g w1 Qe Feafir
# gy 2w E T & A Ay aTER
FNT § FIH IS N E 7

ot mgriT emal ¢ qAfes Faw 3T
WE

SARDAR SWARAN SINGH : Sir
I will reply to these questions seriatim
very briefly. 1 would like to say that my
reply to his two questions is a very empha-
tic *No’. There is no clause in any agree~
ment, nor is there any understanding
that our decision on the development
of our nuclear energy is in any way con-
nected with any economic help or assis-
tance that we might get from any country
whatsoever, whether it is the United States
or the Soviet Union or the U. K. or France.
So on that point I want to make it abso-
lutely clear. (Interruptions) Just a second
please. -Did I interrupt when your colle-
ague was asking questions? 1 am not
yielding.

MR. DEPUTY CHAIRMAN
down please.

. Sit

5| gl WAk ARY @ UF 99 BT
TE ) FATST F AR FFar g v & (%
ST oy HEE . . .

(Ingerruptions)

Sy
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SARDAR S'VARAN SINGH : I
refuse to take not ' of this question because
I would refer hom to the question put
by a colleague «f is own party. And
[ am amswering that. T cannot answer
twenty questions in one breath. When
his tun comes, 1 can ask his question,

The second qu st on was as to whether
I anticipate any lifliculty In gettinz assis-
tance or aid cvn though there is no
agreement. I would like again to say,
no, there is no siich difficulty. And if in
our national inte ests our country decides
to use nuclear ¢ ergy for purposes other
than peaceful, tl.en that will be a cons-
cious decision th.t will be taken, and it
will be based o1, the advantage of that
to the country znd disadvantage of that
to the country. And every thing will have
to bc weighed, >ut there is absolutely
nothing in eithe” of the two insinuations
or suggestions th it were put in the first
and secontl quest ons of the hon. Member.
Now the third q 'estion was this; if there
is no such guaraitce in any clause, or if
you do not antic pate any difficulty, why
don’t you decide 0 go nuclear? 1 wonld
request the hon. nember to weigh the
implications of hi question. Does he mean
to say that the s le criterion for us to go
nuclear or not nuclear is the availability
of foreign aid or assistance, economic
or the rest? This willbe a very very poor
assessment of ou capacity and also of our
desire to take decisions. (Inferrupiions)
That this qu'stion should be linked
up with our capa ity to take aid, economic
or the rest, is ab olitely a separate issue;
it has nothing t: do with the decision
that we have tak'n. Why have we taken
the decision? Thiat is a decision which
has been explairad. we think that it is
a question as to what i3 the immediate
danger.  And wt at is the danger against
which we must g iard our country? And
I would like 1o epeat what I have said
on several occasins. Qur assessment of
the danger both ron Pakistan and China
has been and st ll continues to be that
it will b= essentia'ly a conventional threat.
We cannot the efore brook any let-up
in our preparati ns on the conventional
side, in the armrv, in their training, in
their equipment, in tanks and so on, in
the air force, in mirsiles to defend our-
selves, in the nssy of various types in-
cluding the subm irines. We cannot there-
fore show any lct-up in all this defence
preparedness, an | we took the decision
that we must ecaip ourselves sufficien-
tly to meet a.y threat which will
essentially be on the conventional side.
And this positior does continue. There

424 R.S.[70
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are other faciors also, the question, of
priorities, how are resources to be allocated,
and thirdly there is also the question as
to whether there can be real potection
even if you go nuclear. These arc matters
which 1 have spelt out on ecarlier occa-
sicns and I would not like to
burden this House again with them.
There is no doubt that China is ahead of
us both in space technology and in nu-
clear  bombs.

N fadew qat : sad, @t off aear
IEY FrT FT AT TF TR § 1 F AEW
fF T fradr qma &1 F FIE L1 WTH
qre  F7 garfasi #y FAY & ? @@ W
ar aaTsy |

SARDAR SWARAN SINGH : On
that issue, Mr. Deputy Chairmen, Sir,
T would like to say that we have got  scien-
tist, nuclear scientists and scicntizts on
the electronics side, and scientists also
on the rocketry side, who can be relied
upon to take ahead our nuclear prog-amme,
even our space rescarch programme, with
such assistance as may be nccessary and
which we should not grudge. So on the
scientific and technological plane 1 have
great confidence in the capacity of our
scientists and the supporting industries,
Our science and technology are sufficiently
advanced. It is a2 question of national
decision as to what is the decision that
we want to take, and our national decision,
I would again repeat, is to make advances
in the space programme and to develop
a nuclear technology of the highest order
but at the same time adherc to the
programme of developing it for peaceful
purposes.

SHRI A. G. KULKARNI (Maha-
rashtra) : The view taken by the Govern-
ment seems to be complacent view. The
necessity of a political assessment as well
as a military assessment of this problem
is of a different nature. Though nobody
need take a panicky view of the satellite
being launched by Ch'na we must also
consider the question of our own serurity.
Tn this connection this theory of deterrents
i3 being put through by the hon. M’nister
and I want to know what is the b sis for
this theory in the case of China. 1 could
have understood it with reference to some
other civilised nation but in the case of
China which is suppnsed to take any
action in a2 moment of fit what is the gua-~
rantee that this theorv of deterrente will
work and that the Chinese people will
not attack this country ?
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[Shri A. G. Kulkarni]

Apart from this I havc got another
problem.

SHRI A. D. MANI (Madhya Pradesh) :
We have also our problem.

SHR A. G. KULKARNI : You can
take up your problem after I put up my
problem. Don’t interrupt me. What 1
want to say, Sir

SHRI LOKANATH MISRA (Orissa) :

He says you are his problem.

SHRI A. G. KULKARNI : The diffi-
culty with Mr. Mani is that he being a
journalist he always pokes his nose in
everything. You don’t do that.

Sir, T was developing a line about the
the political assessment. Three developed
nuclear nations have got a fully developed
carrier system with IGBM or whatever
it is.  If one of them attacks the other
the third will not take part in the fight.
1t will be sitting quite thinking let the
other two finish each other. In this con-
nection with China as our neighbour the
complacency shown by the Government
has to be condemned at the highest level
and we must say that it is high time for
this Government to shed its complacency.
I think the proper way to put it, if T am
not mistaken, is to say that this Govern-
ment has acted far too long on the. pre-
mise that the rest of the world owes us a
living. This thinking the Government
must leave. We must live on our own
strength and we must develop that strength
and it is ip that connectlon .

MR. DEPUTY CHAIRMAN You
ask the question.

SHRI1 A. G. KULKARNTI : I am asking
the question. We have to develop the
point. The difficulty with me is

SHRI N. K. SHEJWALKAR (Madhya
Pradesh) . Why don’t you try to develop
muclear energy on co-operative basis ?

SHRI BHUPESH GUPTA : Sir,
Mr. Kulkarni is seeking clarification.
This is not question hour. Unless he has
sufficiently shown his confusion what is
there to seck clarification ? , .

SHRI A. G. KULKARNL : I know,
Mr. Gupta, when it is a question of China
you are a little tender don’t do that. I
know you are afraid of your colleagues
sometimes.

I want to know whether the time has
t come for this Government to exercise

[RAJYA SABHA]
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nuclear option. Secondly 1 also want to
know whether it i* not a fact that the
Government has spent a large amount in
developing its reactors and nuclear pro-
gramme. Is it also not a fact that the eco-
astessment of manufacturing a
nuclear bomb is roughly stated to be
Rs. 3.000 crores. If we take up a ten-year
programme we can naturally find Rs. 300
crores each ycar from this country. (In-
terruptions) You don’t try to obstruct me.
We are going to manufacture the bomb
and we <hall see . . .

SHRI BANKA BEHARY DAS (Orissa):

By ‘we’ you mean the Government of
Maharashtra ?  (Interruptions)

SHRI A. G. KULKARNI “We”
means this very Government here. It is

for you all and me to bring pressure on
this Government to take up a programme
for the manufacture of nuclear bomb and
I want your assistance in that. Don’t
take a political view of this and don’t cut
jokes about co-operatives.

MR. DEPUTY CHAIRMAN : Now

please complete your question. You give
chance to other Members also.
SHRI A. G. KULKARNI : Sir, if you

are going to treat me like this T will

sit down. I don’t mind it.

MR. DEPUTY CHAIRMAN
have already taken five minutes.

: You

SHRI A. G. KULKARNI : But they
are obstructing me; what can I do ? You
stop them.

SHRI N. K. SHEJWALKAR : It is a
wrong charge. We arc in fact supporting
him. We are very much thankful to him.

MR. DEPUTY CHAIRMAN : He does
not need your support and you need not
support him.

SHRI A. G. KULKARNI : Now I was
asking whether it is not a fact that to deve-
lop a self-sufficient deterrent requires about
Rs. g,000.

AN HON. MEMBER : Rs. 3,000 ?
SHRI A. G. KULKARNI®

crores.,

: Rs. 3000

MR. DEPUTY CHAIRMAN : You
want to give him information or you want
to ask a question ?

SHRI A. G. KULKARNI : I am aSkmg
clarification as to whether it is correct.

*
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_And since we h:ve already invested a
sizcable sum in dev loping reactors in the
different centres anc if it is possible to find
Rs. 3000 crores eve y ycar why could not
the Government take up a ten-year pro-

gramme for the manufacture of nuclear
bomb ?

Lastly the Goverament should not take
cudgels, rather sh wld not take shelter
behind the fact th:t they are developing
nuclear energy fir  peaceful purposes.
That might be drlomatic but T would
request that they :10uld shed their com-
placency and in or .r to boost the morale
of this country w11 bring in an era of
enthusiasm among h: peop'e, the Govern-
ment must take up tie position that they
will develop withi . a period of ten years
sufficient deterrent weaponry, which will
be a deterrent to our friend and foe near
our border, China

SARDAR SW..RAN SINGH : Sir, ]
would reply very tricfly.

SHRI BHUPE H GUPTA : No, no,
because he has cre tel sufficient confusion.

SARDAR SWA RN SINGH : His first
charge was that ve are complacent. I
would deny that. Ve are not complacent,

Then he says we should be self-reliant.

I fully agree with him; we should be self-
Jreliant.

Thirdly, under ths heading he has put
two, three or fou - juestions and I will
give my replies tc them. He says that the
time has come fo ui to exercise nuclear
option but my reply is no. We have taken
a decision to dev :lop it for peaceful pur-
poses and that decision continues and
there is no sufficieit 1eason for us to change
that decision. U'nder 2 and 3 he said
that money has secn spent on reactors.
Iu is true that w: have spent money on
our nuclear pror ramme but that is for
peaceful purpose and it will be wrong
for us even by w1y of ¢nthusiasm to give
even the slighte t suggestion that there
are any military jvertones to our present
nuclear program ne. It will bhe unwise
and it should not therefore be even hinted.

Then he has :iven certain figure and
asked whether th .t is the order of expendi-
ture for a nucle r programme. I would
not confirm this fi ure but I would commend
to him a U. N Reportin this con-
nection which e can study and where
these figures ar vailable.

Lastly I would say that there is neither
any diplomacy nor is there any reserva-
tion on our part. We ate not talking with
any mental reservation. We have as a
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nation taken a decision to develop our
nuclear programme for peaceful purposes
I am not apologetic about it and let there
be no insinuations to that effect. It ill
not be correct for us to create an impres-
sion that we are announciag one thing
and we mean something else.

SHRI N. G. GOREY : On this the
nation is not with them.

SHRI A. D. MANI : The hon. Mini-
ster may be aware of certain disclosures
made by a newspaper in Delhi to che effect
that one scientist Dr. Bhalla, who was
working in the Ministry of Defence
submitted a plan for the launching of
an earth satellite, that these plans were
pigeon-holed in the time of Mr. Krishna
Menon, and that he was given no encour-
agement whatever.  (Interruptions) If I
mention the paper I hope you will not
say, itis an irresponsible paper. Itis Orga-
niser which is the Jana Sangh paper. It
has made this serious allegation that this
scientist in the Defence Ministry has sub-
mitted plans for the launching of an earth
satellite and that these plans were pigeon-
holed in the time of Mr. Krishna Menon.
And now that person has been offered
U. 8. citizenship for continuing his space
programme for which he had drawn up
plans here. It has also been alleged that
as far as the launching of an earth satellite
is concerned the Government of India has
been going about begging in Moscow and
Washington for Russian and Ameriean
help. It has also been alleged that Russia
has been extremely cool to the overtures
made by the Government of India for
technica! help in launching an earth satel-
lite. I would like the hon. Minister to
give us an assurance that our scientists
will try to put up an earth satellite for
peaceful purposes, as he says, not necessa-
rily for military purposes and that we
have the technical know-how and materfal
in our country to produce an earth satel-
lite. I am mentioning this because Mr.
Vikram Sarabhai’s name is mentioned
as one of those who have been going about
Washington asking for their help in laun-
ching an earth satellite. Have we come
to that stage if China has been able to
put up an earth satellite, our national
self-respect demands that with our own
men and with our own material we should
be in a position to put up an earth satel-
lite which will be very useful for metero-
logical and other peaceful purpuses. 1
want the Minister to answerfall the points
raised,
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SARDAR SWARAN SINGH : With
regard to the first point, I am not aware
of the article that appeared in the Orga-
niser. If he had given me some advance
information, I could have studied it and
I could have given him a reply. Even
now, if he gives me the reference .

SHRI A. D. MANI :I will give you.
SARDAR SWARAN SINGH : . . I

will investigate it and then I will give
the information to the hon. Member,

SHRI A. D. MANI : I want you to
give information to the House. On a
point of order, it is a matter concerning
the House.

SARDAR SWARAN SINGH : The
Member also is the property of the House.
I would like to say .

SHRI BHUPESH GUPTA : He is
very much the property of the House,
but on lease and a liability.

SARDAR SWARAN SINGH : I
would like Mr. Mani, who has got great
experience not only of journalism, but
also of other affairs of the world, to think
calmly about the suggestion that he has
made. Now, he said that this very man
has now gone to the United States and
is perhaps helping them in their space
programme. It islike, what should I say,
several sayings in our Indian languages.
The US have already landed on the moon.
To give any information abcut the space
programme to the United States is nothing
else but carrying coal to New GCastle or
something like that. Anyhow, if he gives
me the article, I will try to study it and
give him my opinion.

SHRI BHUPESH GUPTA : Has he
studied it?

L SHRI A. D. MANII : I have studied
e

SARDAR SWARAN SINGH : I do
not know. The second point that he has
raised is this, Although he wrapped it
up in several sub-clauses, the essential
point is whether we will develop our space
programme entirely with our own scien-
tist without getting any help from any
quarter. I would say that whereas the
overall control should be in Indian hands
and they should be fully assosiated with
the development of the programme. with
its orientation and with tts systems of
engineering, we should not import into
this the question of national self-respect
and deny ourselves the information that
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is available from other countries, inclu-
ding the USA, the Soviet Union, France,
Japan and from whatever source it is
available. It is quite consistent with our
national self-respect.  The overriding
consideration is the national interest and
our national interest is best served by
giving the overall copntrol to our own
scientists, by encouraging them to deve-
lop the programme and by enriching
them withscientific and technical knowledge
from whatever source it is available. That
is our approach and we are going ahead.

SHRI N. R. MUNISWAMY (Tamil
Nadu) : The hon. Minister cannot deny
the psychological terror that China has
created by launching its earth satellite,
not only in India but also in the USA,
France and Britain. This terror may be
a psychological one.  The knowledge
that you are now developing iz only for
peaceful purposes and not for =ny other
purpose. I am asking the hon. Minister
to tell us whether this knowledge for peace-
ful purposes will be an adequate deterrent
to other countries not to proceed with
their programme. Our programme is
one of peaceful purpoze and it is not for
military purpores. May I ask the hon.
Minister whether we have got adequarte
know-how to manufacture any type of
warhead, either under the space programme
or the nuclear programme? If we do not
have that, at least would he take up a
modest programme to see that we alto
develop this knowledge and see that others
also come to know that we arec not without
knowledge and that we are conversant

with the new developments? Thus we
may not always live in terror
and we can also meet the situa-

tion when any emergency arises. I want
an assurance that we are not lagging
behind and that in an emergency we can
meet the situation and that we are ready
to meet any contingency. .

SARDAR SWARAN SINGH : 1
agree with his general approach that in
scientific and technological matters we
should always do our best and be in the
front line, that we should develop our
nuclear science and space technology
1in the best possible manner.® That is what
we are precisely proposing to do and this
is what has been stated in this House and
the other House and on several other
occasions also. Even in the field of nu-
clear energy our scientists have got the
capacity to build a nuclear bomb if the
country decides and if a decision to that
effect is taken. There is no use repeating
it again and again. It is a question of
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taking a decision. It is only then that the
rest of the questio | arises. About the other
part I was not q e clear. I think ihat
nobody gets a fea - merely because a satel-
lite gnes into space. I would like to have
the co-operation »f hon. Members also
and not create pa1 ic*or fear in our country.,
Merely because a at :llite goes into space,
it is no cause for ¢ acern; but it is a matter
of concern obviou ly because any destruc-
tive apparatus in hc hands of a country,
with whom we h: 7e got the present type
of relationship a< we have with China,
is a matter of co: e1n to us. But purely
in the scientific s¢ 1s¢ it is a phenomenon
with which the s1d is quite familiar
and it is getting amillar with it

MR. DEPUT/. CHAIRMAN : Mr.
Mulka Govinda Reddy.

SHRI A. P. ZHATTERJEE : What
about cur partyi Mr. Niren Ghosh is
not here.

MR. DEPUT °~ CHAIRMAN : You

will get a chan e.

SHRI A. P. ¢.HATTERJEE : If you
are calling Memb rs according to parties,
1 must be called. That is what the Chair-
man said. On a o nt of ordei, are you
changing the proc :dure? The Chairman
said, before you cane there and you
were hearing whit the Chairman said
that the party ceopresentatives should
have their say acc rding to the list. After
the party represe; tatives have had their
round, you will come back to the list
and decide whethe others may say. Now,
the Chairman alsc said that as far as the
names in the list are concerned, he has
put the name of he party against each
name, so that th: party, according to
the names, will sieak. Now, as far as
this Qalling Attent on is concerned, I gave
prior notice to t e Secretary—I do not
know whether hc¢ conveyed it to you—
that Mr. Ghosh is not in town and there-
fore, on hehalf of Mr. Niven Ghosh, who
was to speak for < ur party, my name be
put against his n. me.

MR. DEPUTY CHAIRMAN : You
cannot speak on be alf of Mr. Niren Ghosh,
but you can speak :n behalf of your party.
I have said that -ou will get a chance.
Please do not wast : time. You will get a
chance. Mr. M Ik, Govinda Reddy.

SHR1 MULKA GOVINDA REDDY
(Mysore) Sir, n Vienna the talks for
nuclear arms reduc Hon between the USSR
and the USA are going on, but the USA

g;
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is now reconsidering that it should have
more nuclear arms, more nuclear weaponry,
than the USSR has. This launching of
the earth satellite by China has given
new dimensions to both the USSR and
the USA. In view of this is it not desirable
that India should go in for nuclear wea-
pons? The theory of deterrent does indi-
cate that we should possess nuclear wea-
pons and that only will deter any other
country, which 1s inimical to India, to
stop the use of nuclear weapons against
our country.

I would also like to know, in view of
the fact that a new sityation is developing
becaute of this earth satellite being launched
by China, whether the Government of
India will never yield to pressurcs either
from the USSR or from the USA in signing
the nuclear non-proliferation treaty with
regard to nuclear weapons.

Thirdly, I would like to know whether
his attention has been drawn to a report
that has been published in some of the
newspapers in India of the interview
given by Dr. P. S. Gill who has said :

The launching of a satellite by China
two days ago without any assistance
from outside showed the high degree

of  sophistication that country
had acquired in instrumentation and
other branches of engineering and

technology. The satellite was clearly
of a superior quality, he said.

Indian scientists had most of the
know-hcw for building similar instru-
ments for a satellite and more could
be acquired and developed quickly pro-
vided they were given clear-cut direc-
tions ~nd facilities. Rocketry, mathema-
tics and engineering techonolgy were
also heing developed in the country,
All these were essential in a space pro-
gramme.

Dr. Gill felt that Indian science must
develop on a wide front to catch up
with China and other countries. There
could be no soft options.

From this it is clear that the Government
of India is. not serious, that the Govern-
ment is not providing proper facilities
for development of space programme.
I would therefore request the Minister to
make a categorical statement that all
facilities would be given to the space scien-
tists to develop the space programme
in addition to the development of nuclear
bombs which will act as a deterrent against
an enemy like China.
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SARDAR SWARAN SINGH : I will
start from the last question. I broadly agree
with what my esteemed friend has read
as the views of Dr. Gill. He is. as the House
would no doubt be aware, Direclor of one
of our important research laboratories
in charge of instrumentation, So he speaks
with knowledge, and we have in our country
sufficient know-how ir electronics, in
instrumentation and in sophisticated equip-
ment, and all this will be harnessed in
pushing ahead our space programme,
as | indicated in my statement, and it is
wrong to suggest that we are denying
any facilittes, In fact we want the scientists
to develop the technological know-how
and scientific knowledge in the best possi-
ble manner. We will give them all possible
encouragement, and that is a policy
which we will continue to follow.

The second cquestion that he put was
about our decision on nuclear non-prolifera
tion treaty. I nave more than cnce enuncia-
ted our stand that we have not signed the
nuclear non-proliferation treaty because
in our view it is discriminatory. It comes
in th¢ way of our developing even our
nuclear science for peaceful purposes
It does not put any restraint upon the
nuclear arscunals: those who have got
the nuclear weapons with them, it does
not put any halt on them. They do not
even stop adding to their arsenal. So, for
these reasons we have taken a decision
that we will not sign the treaty. I would
like also to say that therc is no use saying
that we are being pressurised by any
other country. I think we should have
sufficient confidence in our capacity notto
succumb to any  pressure.  There
is no pressurc either from the Soviet
Union or from the United States. Of
courte th2y are sigpatories they would
like us to join and sign the treaty
because they feel that according to their
judgement it puts a halt on proliferation.
We do not agree with that view. We did
our best to improve the treaty, we did not
succeed.  Therefore. we have decided
not to sign the treaty. There is no question
of either any pressure or of altering our
decision under anv pressure.

* About the first question, it is asked
again and again as to whether. w2 should
take a decicion to make the nuclear bomb.
I have already touched upon that.

'MR. DEPUTY CHAIRMAN : Mr.
Chatterjee.

SHRI BANKA BEHARY DAS : What
about me? My name is next. If you
want I can rise a point of order.

[RAJYA SABHA]

of urgent public importance 108

SHRI KRISHAN KANT : Yesterday
also we gave our name, and today also.

SHRI DEV DATT PURI : Sir, on 2
point of order.

MR. DEFUTY CHAIRMAN : We
have got very little time , . .
SHRI DEV DATT PURI : All that

I wish 1o say is that this is a matter which
should not be treated in a routine manner,
and Members who have given their names
must be given an opportunity.

MR. DEPUTY CHAIRMAN : I
would request the hon. Member not to
raise the same question again and again,
for which the Chairman has given a
decision. Mr. Chatterjee. -

SHRI A. P. CHATTERJEE The
first clarification which 1 would ask from
the hon. Minister of Defence is this.
Howsoever fascination we may have for
a nuclear weapon, is it or is it not a fact
that there is no industrial base in the
country the manufacture of atomic
weapons? Is it or is it not a fact that
even as far as conventional weapons are
concerned the Public Accounts Commuittce
of late have had occasion to comment
that the target of 8o per cent of indige.
nisation of components of these conven-
tional weapons have not yet been reached
by w:? The Public Accounts Committee
had also occasion to say that as far as
Nishan trucks are concerned even for
those trucks the crankshafts have to be
imported by us. Is it or is it not a fact
also that as a matter of fact we decided
to manufacture a particular weapon in
this country and though that weapon
was to be produced in 1964, it could not
be jroduced till 1g6%; though the pro-
gramme was for 4 items per month, actually
we could not produce more than 25
items per month. That is also in spite of
collaboration or perhaps due to collabora-
tion or pcrhaps because foreign collabora-
tors stood iu our way. Therefore, the
question is whether we have got the
industrial base for manufacture of nuclear
weapons, and if we have not. and if we
go in for manufacture of atomic weapons
then shall we not fall into the trap
of other foreign collahorators as we fell
in the case of manufacture of that type
of weapon (o which the Public Accounts .
Commuittce has had occasion to refer.
Now these foreign collaborators will swal.
low the entire scheme and  ultimately we
shall by virtue of our fascination for
atomic weapons and therefore by virtue
of our going in for collaboration be in.



199 Calling att ation to & matter

directly bringing in the nuclear umbreila
of the United St tos or some such power
for our protectio;, and that wil! be dan-
gerous for us. Fr.m this aspect may I ask
the hon. Mipister, in view of the lack of
tndustrial potent al for the manufacture
of atomic or nuc :ar weapons, if we begin
to manufactyre these puclear weapons,
will it not be cr-ating an ogre, a demon,
which will swall av the creator itself and
entire economy + il” be ruined, our entire
establishment, «ur Government, may be
swallowed up in ‘he process and our entire
economy will 141l “aroupd our heads?
Will he keep a jote of that ? The next

questionn which I am asking the

t PM. hon. M ni ter is this

MR. DEPUTY
last question.

SHRI A. P. CJATTERJEE : I am only
asking questions The next question which
I am asking is th's. We are too much
worried about t ¢ Chinese having flown
up this satellitc nd also having the poten-
tial for making niclear weapons. Wil
the hon. Minis zr tell us whether he is
or is not awar of the fact that China
is the only nuc ear nation—-I shall stand
corrected if Mr Bhupesh Gupta will say
that the Soviet Union has said that—
which has said. unong the puclear powers,
that that count y will not be the first to
use nuclcar art s against anybody .

CHAIRMAN : The

t ‘miersuptions)
SHRI KRISI[AN KANT Against
Indja.
SHRI A. P. CHATTERJEE : If that

is so, may I
really have any

snow whether we shall
sause to be worried about?

Sir, I also a:k this question that there
have been comunents here about our being
greatly worried aboutr the Ghinese hav-
ing nuclear wiapons. There was some
refercnce also o the civilisation or lack
of civilisation f the Republic of Ghina.
But, Sir, [ am asking this question—zand
will the hon. Minister answer this? If
the USA whic . could kill ope million civi-
lians in Vietnum from 1954 up to date,
which could Lill 250 thousand children
by napalm boinbs, which could kill or
destroy by poonons herbicides 43 per
cent of the cu tivable land in Vietnam,
which has dropped in Laos up to March,
1970 more bomhs than were dropped in
the Second World War, if the United
States can have a nuclear weapon and we
are not worriert ahout that, why should
we be worrie¢ about China, an Asian

W
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country, having a nuclear weapon?
Should we or should we not be worrjed ?
In my opinion," we should not be
worried.

And the last question that 1 ask is
this that many people have said that we
are complacent about ,the progress in
China. Now, Sir, I do not ynderstand
this and will the hon. Minister corrobo-
rate me ? When the Chinese people took the
path of socialism, voted for socialism and
took the path of socialistic regeneration,
reconstruction and recreation of their
economy, it was clear as day that they
would have the know-how, they would
have the potential, they would have the
material, in spit¢ of the fact that the
Soviet Union took away all its experts
after 1962 and with the strength of their
socialistic economy, they would be able
to manufacture atomic weapons. There-
fore, this question is completely irrelevant
to us that we were complacent about the
progress in China. The progress in China
was predetermined by her, well thanks
to here socialistic economy. Therefore,
there is no question of being complacent.
There was the question of the inevita-

. bility of their superiority because of their

socialism.

SARDAR SWARAN SINGH : It is
a very intelligent blend of political over-
tones snd scientific developments and I
give him credit for weaving his politica]
doctrines inte a scientific phenomenon,
1 will try to steer clear of the political
overtones and try to give replies to the

| substance of the points that he raised

Firstly, he made an attempt to
show that our Industrial base is poor and
asked whether, when we have not achieved
complete self-sufficiency and self-reliance
even in the manufacture of conventional
weapons, we can get the technical know-
how to build a muclear bomb. I would
say that that analogy is not at all correct.
For our national interest, while we are
setting priorities, it is not uncommon
that surc supplies of certain percentage
in any completed cquipment can be
based by import rather than invest huge
amounts for manufacturing one part and
thus lock up capacities which would remain
idle. For a country like India which has
friends in many directions, thisis not a very
wrong decision. It is a question of pri~
ority. But our objective is to be self-
reliant and self-suflicient, and it is not
for lack of knowledge or information or
know-how but for other reasons, mostly
economic and we are getting over that,



111 Calling attention to a matier

[Sardar Swaran Singh,]

His was an attempt . o denigrate our
scientists and technologists which I strong-
- ly repudiate; this is an attemp! which we
have to squavely meet. ‘We will be doing
a great disservice to the country and to
the scientific community if we were to
give an impression

SHRI ARJUN ARORA  (Uttar
Pradesh) : Is he not aware of the fact
that the present Director-General of the
CSIR is ceaselessly advocating the import
of foreign know-how rather than indi-
genous scientific development?

SARDAR SWARAN SINGH : That is
an entireiy different subject. The House
will have an opportunity to discuss Sarkar
Committee’s Report and probably, he
should reserve his comments for that
occasion.

The point that I am stressing is that
any attempt to show that our scientists and
our technologists have not got the scientific
know-how and are not capable of coming
up to our expectations and delivering the
goods, is not correct, and it will be unfair
to them if we were to take up that
attitude.

Lastly, Sir, he asked whether it will not
topple our economy. I would request
him to reserve his speech till the Govern-
ment takes a decision to make a bomb;
hie should watch the situation and deliver
the speech. But at the present occasion,
I have announced that cur decision is
not to make a nuclear bomb. Why
is he saying that ? Why is he arguing
whether it will topple the economy or

not. If he has got any comuments, he
or any successor, he should reserve his
comments when any decision to that

consideration
but not the
respect.

effect is taken. Economic
is one of the consideraticns
prime consideration in this

Then he has tried to ask, why are
you so much worried ? If the United
States has put satellites into the orbit or
has developed nuclear bombs, you
were not worried. But why are you
worried when China has done that ?
The reply is obvious. It is on account
of our relationship with China that
causes us worry, because we cannot
forget the experience of 1962; we cannot
forget the attitude of coatinued hostility
towards India by China; we cannot
forget  that China is colluding with
Pakistan and is trying to support them
in every possible manner; we cannot
forget that China is encouraging all
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lawless elements in our country and is
exploifing the tribal people by giving
training to them and sending them arms.
So, to equate any other country with
China's development . .

(Interruptions)

MR. DEPUTY CHAIRMAN : Order,
order. Please.

SARDAR SWARAN SINGH ; 1
leave that to be sorted out between the
Jana Sangh and the Communist (Mar-
xist) Party.

DR. BHAI MAHAVIR : You must
know that China has been in illegal
occupation of our territory.

SARDAR SWARAN SINGH : I would
confinc myself to answering the simple
dilemma into which the hon. Member
has landed himselfasto why my attitude
in this respect in relation to the Soviet
Union or the United States is different
from my  attitude towards China.
It a study of our relationship with them
and the attitude of those who are opposed
to us, which is the guiding factor.

SHRI A. P. CHATTERJEE :
I ask for one clarification ?

SARDAR SWARAN SINGH .
not an idealist to ignore this.
(Interruptions)  Let me finish. I do not
give way. Let me finish and then you
can ask. Then he asked, why are we
surprised ? When they decided to go
socialistic, we should have known that
they would develop a nuclear bomb,
that they would develop and put a satellite
into the orbit.

SHRI A. P. CHATTERJEL : I said
when they are a socialistic country, we
should have known that with the strength
of their socialistic economy, they would
do things which their economy can stand
up to. We have not got that economy.
Therefore we cannot stand the expenses
and the tension which our economy will
suffer if we were to go in for the manu-
facture of such things.

May

I am

SARDAR SWARAN SINGH : [
tiied to summarise his arguments. May be
that my summary can he improved,
but by his repetition he has not improved
his original stand. Scientific develop-

ment is scientific development. I had
occasion to say in the other House, and
I would like to repeat, that science

and technolcgy is not circumscrited be
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socialism, is nct
by capitalism.
By proper

proper

boosted or retarded

cientists  are scientists,
en ouragement, and by
wherew thal our scientists
whatever we lave, have done well.
We have adoped a system which is
neither of the Cc nraunist brand nor does
it completely t lly with other systems.
We have got our own Indian democracy,
and we are tryir 3 to achieve socialism
by democratic m =ans. I have no doubt
that our scient st¢ also are capable of
developing  the nuclear bomb. It is
not necessary taiat it is only a socialist
country  which :an give an'  economic
structure which :an enable any country
to build nuclear bombs. This is my
reply.

SHRI A.P. (C HATTERJEE : But you
have not answer'd my question whether
itis a fact or nc* that China has said
that she will no b~ the first country to
use nuclear bo abs.

SARDAR SV ARAN SINGH : If

the hon’ble W ember is  inclined to
accept  that as urance he can do  so.
But I willhave n'y reservations.

SHRI A. P. CHATTERJEE : Ar®
we  aware of it \.r not ?

MR. DEPUTY
Talwar.

CHAIRMAN : Dr

DR. (MRS.) MANGLADEVI TAL-
WAR  (Rajasthai) : Mr. Deputy Chair-
man, Sir, when we got freedom, the
architect of Inlia, Pt Jawaharlal
Nehru, attached the greatest importance

to the developiaent of scientific and
technical  know how in our country,
Atomic energy vas one of the subjects

to which he paid great attention and put
Dr.  Bhabha in charge of it. He met
with a tragic de. th.  We have now an
cqually capable man at the head of the
institution. The hon’ble Minister has
just stated why ' ‘e should have concern
when the great e shbour, China, ex-
ploded the hyc ‘ogen bomb some time
ago. Now she Lis launched a satellite
to survey the spice.  Why we are con-
cerned with thes things, the hon. Minis-
ter has said} is hat China, our great
neighbour, is n,t fiiendly to us and
is a great threa to our security and
sovercignty. O« scientists are capable
of developing technology. We should
have no difficult - in getting the technical
know-how whici. is not available in our
country and we should give the priority
which it deserv.s. He said that we are
left 50 much bel.ind our great neighbour.
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stated that

The hon’ble Minister has s
in four or five years we will be able
to launch a hundred-kilogram satellite

inside the space, and we would take
another ten years to make advances in
the same direction which would be very
late. 'Fherefore, may I know from the
hon’ble Minister how much time they
would be able to cut down out of this
four to five years and be able to launch

a satellite in the near future at least
as big as China has launched .

MR. DEPUTY CHAIRMAN
That will do.

DR. (MRS.) MANGLADEVI TAL-
WAR :  What are the steps which he

proposes to take in that direction ?

SARDAR SWARAN SINGH : Sir,

it is difficult for me to say as to  how
much telescoping can be done in the
time schedule. It is a matter for the

scientists to discuss. I cannot give
any indication about the extent to which
the time frame can be reduced.

SHRI M. RUTHNASWAMY (Tamil
Nadu) : May T ask the hon. Minister
what is his opinion on the view that
nuclear  technology, made origu}al]y
for peaceful purposes can at relatively
short notice, be turned towards warlike
purposes ? Secondly, what is the shortest
time that would be required for the
country to develop the vehicular capacity
for making nuclear weapons effective ?

SARDAR SWARAN SINGH : With
regard to the first, it is not easy to give
any clear indication of the time between
a decision and the actual fructification
of the result. There is no doubt that
if science and technology in the nuclear
field are sufficiently advanced and
thereafter if a decision is taken to develop
a nuclear bomb or a hydrogen bomb,
surely, that know-how and that infra-
structure that is created can be used.
There is no doubt about it. But it is
very difficult to give any indication
about the extent of time that is required
to elapse or that must elapse between
a decision and the actual result of that
decision.

The second question that Prof. Ruthna-
swamy asked I did not quite follow.

SHRI M. RUTHNASWAMY
The devclopment of vehicular capacity
for making the nuclear weapons effective,
the delivery system,
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SARDAR SWARAN SINGH : Delivery
system is also a time-consuming process
because it is not only the rocket-booster
that is involved in it but problems re-
lating to re-entry and guidance which
is  highly sophisticated, instrumenta-
tion and . . .

SHRI A.P. CHATTERJEE :
cannot do it.

SARDAR SWARAN SINGH : I am
not going to reply to this whether I can
do it or I cannot do it because I do not
want to help him in getting this informa-
tion from me.

SHRI LAL K. ADVANI (Delhi) :
In reply to an earlier question, the
hon’ble  Minister gave the impression
that there are no strings tied to the help
we are getting in the field of nuclear
technology fiom foreign countries.

SOME HON'’BLE MEMBERS : No,
no.

SHRI LAL K. ADVANI : I would
like to ask him specifically whcther it is
not a fact that the Trombay Reactor
that we got from Canada, the agreement
under which we got it, makes it necessary
or prevents us from using the fissionable
byproducts of that reactor for the purpose
of any nuclear explosion or nuclear
blast or any other purpose apart from
peaceful purposes. This is one specific
question.

You

Secondly, in reply to an earliar question,
the Minister stated that it is the Govern-
ment’s  assessment that in any future
confrontation with  China, China was
ROl going to use any nuclear  bombs
against us and the confrontation would
be simply on the conventional plane,
80 that there was need only to expand
our conventional armoury. While 1
dispute  this naive assumption of the
Government, I would like to ask whether
in view of fact that today on this issue
of nuclear power or nuclear weapons the
Government and the country are com-
pletely divorced —the country is entirely
for the nuclear bomb whereas the Govern-
ment is  against it—would the Govern-
ment care to come out with a complete
white paper giving all the details and
the complete case on the basis of which
it has made these assumptions and on
the basis of which il continues to preach
that it is beyond our economic capacity
to go in for a nuclear deterrent ? At
least  that is the suggestion, namely,
that we cannot go in for nuclear bomb,
For example, just now tic hon. Minister
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referred to 2 U.N. report about the cos

of nuclear weapons. I think there
are several experts’ reports in this
matter. These experts have referred
to what exactly is the cost of nuclear
missiles or nuclear  delivery system.
I would like the Government to give

its own assessment and take the people
into confidence, take the Parliament into
confidence because they have repeatedly
asked for nuclear weapons, as to why
they have been ignoring this demand
till now

MR. DEPUTY CHAIRMAN : Put

your question.

SHRI LAL K. ADVANI : Would
the Government come forward yvith a
complete  documented  case giving all
the data and its own assessment and
conclusions as to why it has taken this
particular stand ?

SARDAR SWARAN SINGH : With
regard to the first question, I would
request the hoa’ble Member to carefully
study the questions to which I was re-
plying. These questions were put by
a Member of his own party. He wanted
to know about any clause in the agree-
ment which gave economic aid to us.
That was the question which was re-
plied to. So far as the Canada-India
reactor {s concerned it is established for
peaceful  purposes. We have given a
guarantee that we will use it only [for
peaceful purposes. It is a fact which
has been stated. And if we establish a
project for any particular purpose, then,
it is a project and there is a condition,
but that has nothing to do with economic
aid about which Mr. Varma was putting

a question. So, the former speaker should
be a little more careful in listening to
the  questions aad  answers. The

second  question that he asked was
Why cannot we take a decision ?

SHRI LAL K. ADVANI No,
you have taken a decision already, but
it has not heen explained to the country.

SARDAR SWARAN SINGH We
have explained the position from time
to time and we do not think there is any
necessity of any white paper on it.

THE LIADER OF THE OPPOSI-
TION (SHRI S. N. MISHRA) : I
would rather like to dissociate this Cal-

ling-Attention Motjon  on space
programme from the military aspect,
and I would make my question com-

pletely non-violent. The question is :

v
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When did Inlia and China begia the
space prograi yne ? Has the Minister
any idea abcut the commencement of
the space programme by China ? Of
course, he ha. got information ahout
his own space [irogramme but that will not
give us an idea of the relative rate of pro-
gress of our spa e programme, I want to
know this i formation in order to
assess the rate of progress of our own
Spacc programmne, and that, you will
concede, is a  ery valid question in this
context. The second question that
I want to pu is this recently Japan
faunched aroc et: is there any difference
between the te:haiques of the two, that
i3, between t e Japanese system  and
the Chinese system which has been
recently made known to us ? Thirdly,
I would like t . know this clearly because
many goody-go.dy thiags are heing said,
and we have | eer witness to that all the
time, whether v e are  commi.ted or not to
go the fullest le igth possible so far as rese-
arch and devel pment, both in the nuclear
field and in the space field. is concerned,

That has bee, cur commitment to the
country also. I remember that the
Prime  Miaisrr Shri Lal Bahadur
Shastri, had said that we  shall

go full length so far as
development i

research and
vespect of technology is
concerned. N'w  we  want to know
whether  the Government would go
full length sof v as research and develop-
ment in this subject is concerned, and
whether it has got any sense of urgency
aow to speed ip the programme so that
we may be al e to make up the lag that
is now in e idence.

SARDAR SWARAN SINGH : With |

regard to the frst question I must say
that our in‘irmation about the time
when China ook a decision and the
progress  that (laina has made, is very
very little. V ¢ are not the lone people
in this lack of nformation about China.
Very little s -ally comes out of China
and a large  mount of brain-scratching
s going vn n all the world capitals
and there is a huge organisation in Hong
Kong, waere they study this problem.
And it is not Jdways possible to get even
statistics like he  population of China,
their food pr.oduction or their industrial
production. S, it will be very wild
if anybody 1uesses as to when China
took a decision: to embark upon the space
programme. The second question he
asked was as 10 what the difference was
hetween the Japanese ., . .

prers
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SHRI S.N. MISHRA : No. When

did we commence our space pro-
gramme ?

SARDAR SWARAN SINGH : I
have said that we took the decision in
1966 and in 1969 within the framework
of a ten-year programme concrete steps
were initiated. Then, Sir, he asked
me about the difference, technological
and the rest, between the Japanese
satellite and the Chinese satellite. It is
much too technical a matter for me and
I must confess my ignorance about the
difference,  technological or otheiwise,
between these two satellite

SHRI S.N. MISHRA : I ask.cd this
question only to emphasise and highlight .
the new technique which Japan has
adopted. .

SARDAR SWARAN SINGH : I
have noted all that. In fact, the ho_n.
Leader of the Opposition who studies
these matters deeply, must have noticed
that commeatators have also pointed
out that the ways of signalling, etc.
started in  the Chinese satellite are
better than those in Japanesc satellite.
And that they are conveying very ac-
curately in  the Chinese. There is a
difference in  weight. The Chinese is
much  more in weight as compared to
the Japanese. But these are technical
matters into which 1 would not like to
enter without a careful study. Th}s
is a scientific matter, not a layman’s
matter, not even a politician’s matter.

About research and development he
has rightly highlighted the importance
of it. He has also rightly highlighted
the importance of importing a new
urgency into this. This is what I meant
when I said towards the end of my main
statement that itis our intention to review
this and to see to whether we could not
quicken the pace of our space programme
also.

SHRI JOACHIM ALVA (Nomi-
nated) : Sir, you must allow mc also
to put some questions. I have got some
new and important things to ask.

MR. DEPUTY CHAIRMAN : But
how long should we continue with this ?

SHRI  JOACHIM ALVA . My
name is on the list. Please give me two
or three minutes.

MR. DEPUTY CHAIRMAN We
have already taken one and a half hours
on this discussion. How long should
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[Mr. Deputy Chairman]

we take for this discussion ? No doubt
it is an important question. But how
long should we go ? If you think itis
an  important technical matter, then,
there should be a short-duration discussion

rather than a calling-attention.
. SHRI JOACHIM ALVA This
is a life and death matter. The answers
are not satisfactory. You must give
us a chance.

MR DEPUTY CHAIRMAN : But

howlong canwe continuein this manner ?
All right, Mr. Alva, please be brief.
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SHRI JOACHIM ALVA :
first  American satellite went up with
31 pounds. The Russian sputnik went
up with 184 pounds and now the Chincse
satellite has gone up with 380 pounds.
And the honourable Minister has not
even told us that it will take five years
hence for us to fly one with 50 pounds.
Itis a very bad record. Sir, when the
honourable Mr. Chou En-lai, the Chinese
Prime Minister, came here in  1955—
Dr. Bhabha told usin the Atomic Energy
Gommittee—he told our peaple at Trom-

bay, ‘“You Indians, are far ahead of
us” . .

Sir, the

MR. DEPUTY CHAIRMAN : Please

put your question.
SHRI JOACHIM ALVA : No, no.
I must give this background. I do not

want to waste the time of the House.
1 never waste time. I say only things
which are relevant.

How is it that we lag behind ? Un-
fortunately, my friend, Mr. Mani, did
not give all the information from the well-
known weekly ORGANISER. You see
there were outstanding scientists like Dr,
Jagan Chawla and Dr. Tsien studying
together at the MIT in USA in the early
fifties. Dr. Tsien is the maker of the
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Chinese satellite. You see how one man
has been worshipped in China whilst
the other man has been hurled out from
the Defence Ministry—Scientific Research
Department.

Last year I raised this matter . . .

MR. DEPUTY CHAIRMAN :
put your question.

Please

SHRI JOACHIM ALVA : Sir, this is
a study of my life-time. 1 do not want
to waste the time of the House. I want
to say only relevant things.

Sir, 1 had demanded that Dr. Bha-
gavantam be sacked because he was only
an M.Sc. with no scientific achievements
to his credit. He. was appointed as the
Scientific Adviscr to the Indian Defence
Ministry. He was put on a par with a
tall man like Dr. Jolly Zuckermann who
was the Scientific Adviscr to the British
Cabinet in times of the last war. And
here in India a man like Dr. Bhagavan-
tam was put in power. Now I must
congratulate the Minister for haviug
ejected him after I raised this matter
about a year ago. But now the Minister
has taken many long months to have
another man in his place. Now, why
do you not tell us about our space Pro-
gramme ? Why should we take five years
to push up forty pound satellite ? Why
do you not hurry up ?

Then, Sir, T want to know whether the
Defence Ministry, along with the Atomic
Energy Department, along with the Edu-
cation Ministry, will devise measures
from now on not to allow our precious
birds fly out of our country. Why are
you not imposing some kind of a compu-
Ision on our scientists who go to foreign
countries for research and training 7
they go for research and training to foreign
countries and after their studies they actu-
ally prefer to stay therc itself enjoying
a jolly good time whilst 500 million people
are starving here in this country. How
could the Chinese do it ? They rose to
their present position by their hard work.
They have come up like that. So, none
of our scientists and engineers shall go
to foreign countries for training for more
than three years. We shall have to devist
such measures to sce that not one of our
scientists or engineers shall stay abroad
for more than three years. Unless we
put some such compulsion, we shall lose
our valuable material. Why do they
go to foreign countries ? And quite a lot
do not want to  return at all ? We
shall certainly give them more than neee
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ssities in consonance with the conditions
of our own people. We will have to use
an element of c¢)mpylsion against them,
even penalise tieir ncarest ones if they
do not return t¢ India. They want more
salary, amenitic and recreation. They
want a life of r-frigerators, transistors,
automobiles an vr/hat not !

MR. DEPU1Y CHAIRMAN
is not a questior

This
Do you want to reply ?

SARDAR SV/ARAN SINGH : Very
little. He says. why not hurry up 2 I
agrec that we s1ould hurry up and also
hurry up with tiis discussion. We should
take steps to gi -e all possible encourage-
ment to our soentists. It is true that
bright scientists -re leaving our country.
They do go oul but we have not got such
dictatorial pow:rs to prevent that. We
are trying to a hieve the same objective
by giving them »sroper incentives. Some-
iimes we succe: 1, sometimes we do not.
I would like to say only one thing. He
has been a litt]l o harsh on Dr. Bhag-
wantham who h s served the country well
for a span of 7 -ezrs and done very good
work and perhag il has not been the custom
that we blamec persons particularly sci-
enfists when th: are not even present
to defend thems« lves. I have noted the
other things he has said and his views.

SHRI KRISEAN KANT: I am anxious
to ask because I want the country and
the Parliament to know that in spite of
the fact that tt e Government has taken
a decision not t¢ make bombs, the majority
of the Members of the Congress Party want
the bomb and t ¢ nuclear programme to
be revised. Sc I am anxious that the
Members who have given their names
must be allow:d "o ask questions so that
the Gowernmen may know our opinion.
Of course Clhira does not want us to
doit. May Ik 0w whether they do plan-
ning about nuc! ar and space programmes
or only react } :cause what happened is,
in 1967 when 1: ¢ Chinese attacked with
small arms, tten we started small
arms ? Do yo expect China to explode
bombs either n Tibet o. Kashmir so
that the Goveriment of India will start
thinking of bonbs or have a nuclear and
space programrie, because the Minister
said that they want to hurry up with the
space programric ? After the Chinese
have sent the -atellite, the Government
has thought o! having a speedy space
programme. May I know whether they
act or react oily or alse plan for the
future so that we can take up the progra-
mme to meet the challenge? Is it not a
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fact that with the present programme,
the gap between India and China will
take 10 years to be filled up not only in
space but in nuclear technology also ?
How are they going to bridge this gap ?
It will be suicidal 1o separate the nuclear
and space programme because they are
complementary to each other. Is it also
not a fact that by virtue of the statellite
programme, China has become the third’
biggdst Power in the world after America
and Russia and the Big Power in Asia ?

i In view of this will the Government let

us know by what time the Government
will bring before the House a revised
space and nuclear programme so that we
may understand that they are really serious
in defending the country and the prestige
of the contry goes up politically and tech-
nologically ?

SARDAR SWARAN SINGH On
the first question I would agree. The
point is that weshould plan to act and not
react. On the second question as to how
to bridge the 10 years’ gap, it is a very
hard task and I cannot give a satisfactory
answer to this. The third question was
that China has, by the develop-
ment of nuclear bomb and by pautting a
satellite into orbit, entered the nuclear
club and the space club. It is true and
we have to recognise that and we have to
organise ourselves also in a proper manner
and this is what I have indicated in my
statement. He asked when I would come
to the House with a revised programme.
Whenever there is any change in the de-
cision with regard to our nuclear progra-
mme, certainly we will inform the House
and I cannot give any time-schedule as
to when I will come.

SHRI KRISHAN KANT : The Govern-
ment said that it is going to revise the
space programme.

SARDAR SWARAN SINGH : I can
not indicate at present any time-schedule.

SHRI BANKA BEHARY DAS : From
the opinion that has been expressed by
both sides of the House, would the Govern-
ment consider revising its decision at the
earliest possible moment so that India
can develop as a nuclear power ? May I
know this because I canunot understand
the logic of his argument ? He said,
after the Chinese sent its satellife, we
want to have a second look at our space
programme. What is the relation bet-
ween the development of satellite progra-
mme by China and our having a second
look at our space programme ?
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SARDAR SWARAN SINGH : Let us
say there is no relation but all of you
argue that way.

SHRI BANKA BEHARY DAS : After
China’s sending its satellite into space,
India wants to have a second look, at its
own space programme. Does it not clearly
indicate . . .

DR. BHAI MAHAVIR :
they have the first look ?

SHRI BANKA BEHARY DAS : Her®
in the House they commit that they want
to have a second look at our space pro-
gramme. After China’s sending  the
satellite into space, they want to do it.
Is it not a fact that instead of landing
itself in this difficully, the Government
of India should clearly state in the House
that they want to have a second look at

When did

the space programme only because of
military significance ?
MR. DEPUTY CHAIRMAN He
has made the position clear on that.
SHRI BANKA BEHARY DAS : He
says ‘for peaceful purposes’. I' want

to inform him that it is not for peaceful
purposes that China has done it. We
should have a long range programme
for purposes of military significance. Se-
condly, a paper has published: “Some
China analysts here say that China may
be trying to develop a satellite delivery
system for her nuclear weapons instead
of concentrating on a long-range offensive
missile capacity.”

SHRI A. P. CHATTERJEE : What is
he reading from ?

SHRI BANKA BEHARY DAS : From
a paper. It is not a GChinese paper.
I want to know from the Minister whether
the Government of India agree with this
belief that they have developed this
satellite system just to bypass the inter-
mediate stage and reach the other stage
that is, I[.C.B.M. stage at the earliest
opportunity.

SARDAR SWARAN SINGH : There
is nothing for me to answer. I have
taken this information and it is not for me
to confirm or not to confirm a matter
which is highly scientific and technical.
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SARDAR SWARAN SINGH : With
regard to the first one, that question does
not arise out of this satellite being put into
orbit.

SHRI JAGDISH PRASAD MATHUR:
It arises out of your reply.

SARDAR SWARAN SINGH : I do
not think. We know the overtones.
This does not arise out of it, and this is
putting a construction which is not at
all fair. About the second question, I
have scen the press report that, if they
develop anintercontinental ballistic missile,
they can also fly it over Indian territory.
If an intercontinental ballistic missile
is developed by any country, then it can
travel up to 5,000 miles, or even heyond
that. It can travel over many countries,
and no country knows as to what to do in
that position. There is no known way
of stopping it. ‘

DR. K. MATHEW KURIAN (Kerala) :
Sir, may I ask whether the Government
has made any detailed study about the
total resources required for developing
_the military capability to neutralise the
nuclear and space programmes which
China has launched and, if so, whether
any assessmcnt has been made about the
implications of withdrawal of that much
of resources, about the repercussions on
the Indian economy, whether it will
create further recessions and further spi-
ralling of prices, inflation and a crumbling
of the economy ?
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SARDAR SW \RAN SINGH : First
part—No. Parts { vo and three—Do not
arise.

MR. DEPUTY CHAIRMAN : Papers
to be laid on the Table. Dr. Sen.

SHRI DEV D, TT PURI : Sir, am
I the only one on :he list to be left out ?
I would like toc know

MR. DEPUTY CHAIRMAN : Only
put a brief question please.

SHRI DEV DATY PURI : My first
question is that in 1962, when the Chinese
attacked us, as as been pointed out,
they had aulomat ¢ weapons and we had
only .3o3 rifles. '¥Ve were told that now
we have automati: weapons and that we
will fare better 1ext time. My  first
observation is that w.ien there is a nuclear
holocaust there 1 ill be no next time.

MR. DEPUTY CHAIRMAN :
the question.

SHRI DEV D. TT PURI : Yes, Sir-
I am coming to 1ne question. In 1963
when they explod:d the bomb, we were
told again and a-ain—I was a Member
of the other Hou e then—that they had
not the means of «elivery, that it was like
having the bullet vithout having the gun.
Now, Sir, they ha ¢ again demonstrated ;
the bullet, and hey have demonstrated
the gun now. Not - that the entirc country
is exposed to a uiprise atomic attack,
I would respectful y submit that it is time
for the Governmer ¢ to give up the attitude
of complacency a1.d io-have a second look
at our devclopmt it of the atomic bomb.
One more point a1d that is that whatever
the Minister say , the atomic bomb is
bound to act as a :leterrent in case of war-
fare between cer ain other countries and
us. And since we stand for peace, would
the development »f the atomic bomb by
India not be inc'uded in the definition
of peaceful user cof atomic energy. I
think, Sir, that, f there is one peaceful
use of atomic en:rgy, as we are placed
today, it is to d¢ sclop the atomic bomb,

Put

MR. DEPUTY CHAIRMAN That
should be enougtl.
SHRI DEV DATT PURI One

more matter, Sirv. Even if the satellite
did not move tlie Government to have
a second look ar it, would the almost
unanimous view held by Members in all
parts of the Hcuse—barring some very
small minority- -would that induce the
Government to have a second look at the
manufacture of the atomic bomb ?
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~ SARDAR SWARAN SINGH : There
is nothing more that I can add to what
I have said. He is asking me to revise
the policy. And I have said on more
than one occasion that I have enunciated
the policy that exists today and if there

is any change we will come to the House
and report,

MR. DEPUTY CHAIRMAN : Papers
to b¢ laid on the Table.

PAPERS LAID ON THE TABLE

Parers UNDER THE ‘TaripFF CoMMission
Act, 1961

THE MINISTER OF PETROLEUM
AND CHEMICALS AND MINES
AND METALS (DR. TRIGUNA SEN) :
Sir, 1 beg to lay on the Table under sub-
section (2) of section 16 of the Tariff
Commission Act, 1951, a copy each of
the following papers

(i) Report (1968) of the Tariff
Commission on the Fair Selling Prices
of Drugs and Pharmaceuticals (Volumes
I and II).

(i) Government Resolution No. g
(52)/68-Ch. TII, dated the 3oth April,
1970.

(iii) Statement under the proviso to
sub-section (2) of section 16 of the Tariff
Commission Act, 1951, explaining the
reasons why the documents referred to
at (i) and (ii} above could not be laid
within the period mentioned in that
sub-section,

[Placed in Library See No. LT-3351/70
for() to (iit).]

NoTIFICATION OF MINISTRY OF DEFENGE

THE MINISTER OF DEFENCE,
STEEL AND HEAVY ENGINEERING
(SARDAR SWARAN SINGH) : Sir,
I beg to lay on the Table, under section
185 of the Navy Act, 1957, a copy of the
following Notification (in English and .
Hindi) of the Ministry of Defence :—

Notification S.R.O. No. 309/6g, dated
the 17th October, 1969, publishing the
Naval Ceremonial, Conditions of Service
and Miscellaneous (Second Amendment)
Regulations, 1969, together with a
statement containing the reasons for
the delay in laying the Notifications
on the Table of the Rajya Sabha,
[Placed in library, Se¢ No. LT-3339/
70.]



